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[Shri Lal K. Advani] it, it appears to me 
that the resolution was in the nature of a 
recommendation to the Government. How-
ever, I would like to examine the matter and 
understand its full implications from the 
Chairman of the House. Now here is a 
resolution that is addressed to the 
Government. It is addressed to me in a way 
because I represent the Government in this 
House and I immediately see it and I try to 
think for myself what I am to do about it. I see 
that two recommendations are made. One is 
that this is the one alternative that you 
consider, you seek the advice of a Committee 
of this House. Though that Committee is to be 
constituted by the Chairman with 15 
Members, it is for me to decide whether I 
adopt this approach or the second alternative 
of Commissions of Inquiry, one for the Prime 
Minister and one for the former Home 
Minister. This is the Resolution as adopted by 
this House and after seeing this Resolution I 
felt that on the basis of it a recommendation is 
made to the Government. (Interruptions) As I 
said, a 'point of order . has been raised. You 
have expressed your view. I have expressed 
the Government's view. It is for the Chairman 
to decide about it. How this can be a contempt 
of the House or breach of privilege I fail to un-
derstand. 

MR. CHAIRMAN: Next item. Calling 
Attention Motion. Mr. Yogendra Sharma. 
SHRI ANANT PRASAD SHARMA: He 
commented On the whole Resolution and not 
on part of it. (Interruptions) 

SHRI BHUPESH  GUPTA:   Sir,.... 
MR. CHAIRMAN: After the Calling 

Attention Motion you can give personal 
explanation. 

SHRI MANUBHAI PATEL: Mr. Bhupesh 
Gupta, you misguided them yesterday. 

MR. CHAIRMAN: Sortufbf the hon. 
Members on this side said that the 
Chairman's decision will be final and 

they are going to respect it. I allowed you. 
You can give personal explanation after the 
Calling Attention Motion.    Shri Yogendra 
Sharma. 

SHRI K. K. MADHAVAN: I was raising a 
point of order. Why don't you allow me? 

MR. CHAIRMAN: I have called him.    
Ye3,  Shri Yogendra     Sharma. 

CALLING ATTENTION TO  A MAT-
TER OF URGENT PUBLIC 

IMPORTANCE 
Recent alleged atrocities on Harijans in the 
various parts Of the    country 

SHRI      YOGENDRA SHARMA 
(Bihar): Sir, I call 'the attention of the 
Minister of Home Affairs to the recent 
atrocities on Harijans in Tamil Nadu, 
Maharashtra and ther parts of the country 
resulting in loss of human lives and looting 
and burning of properties  of Harijans. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): Sir, the 
Government deplore the recent incidents of 
clashes between Harijans and caste Hindus at 
Villu-puram in Tamil Nadu and in Maha-
rashtra, particularly in Marathwada, where 
lives were lost and property damaged. 

According to information received from 
Government of Tamil Nadu, on the evening of 
the 23rd July, 1978, one vegetable vendor, a 
caste Hindu, was alleged to have been 
assaulted by some persons from the Harijan 
Mohalla in Villupuram town for having earlier 
teased a girl from that Mohalla who came to 
buy vegetables. He sustained minor injuries. 
A case was registered by the Police that night. 
The vegetable merchants organised a hartal on 
the 24th July. A procession and a public 
meeting was also organised by them. After the 
meeting was over, some of the people set fire 
to a few cycle rickshaws and one or two 
thatched sheds. Next day, the situation was 
reported to be peaceful, but suddenly at about 
8 A.M.  some    persons  in    the    Harijan 
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Mohalla   organising  ^themselves   into groups   
are   alleged   to   have  set  fire to shops and 
houses in the main bazar 1 area.    Similar arson  
directed against Harijan   houses  also  came to   
be  reported.     In   all,   about  200  huts   and 
16 shops were damaged involving    a total loss 
of about Rs.  10  lakhs. The situation  was  
brought   under  control on the 25th afternoon 
by police reinforcements arriving    from 
Cuddalore. On the  26th morning,  9 dead  
bodies were spotted in a tank in a village at the   
periphery  of  the   town,   and   on the 27th 
three more bodies were found on     the     
outskirts       of     the  town. 8   bodies   have   
since   been  identified and   they   belong   to   
Harijans.     Two Cabinet   Ministers   of  the   
State,   and several high officers have since 
visited Villupuram      and   camped  there.     A 
peace Committee consisting of representatives 
of various Political parties was formed and the 
town was returning   to     normalcy,  according  
to    the State Government. A judicial enquiry 
has  since been ordered by the  State 
Government   and   four  revenue     and police   
officers   were  transferred   out. Arrangement  
was   made  by  the   authorities to provide relief 
to the victims. 

Several   incidents   of   violence   and 
lawlessness   occurred   in   Marathwada recently 
over the question of changing the name of 
Marathwada University. Resolutions were  
passed on the 27th July in both Houses of the 
State Legislature in favour of changing the name.    
An  organisation  called   "Vidyarthi  Kriti  
Samiti"  gave a  call for Bund  in some towns of 
Marathwada to coincide with  the date  of resolu-
tion.    After passing of the resolution became 
known, demonstrations turned violent in  
Aurangabad and Parbhani Districts.    Orders   
under section    144 CrPC were promulgated in 
the affected towns.    A number of incidents of 
brick-batting,   damaging   public   pro--g Iperty, 
attacks on Government offices, %k State  
Transport   and   Railways,     and even arson 
took place.    Police parties were   also   attacked   
on   several     occasions and in one instance, a 
Police outpost was set on fire and    a Police 

Sub-Inspector was burnt to death. After some 
time the movement spread to rural areas and 
also assumed a caste-complexion. According 
to the State Government, 19 incidents of 
clashes between Harijans and caste Hindus 
occurred in Marathwada between 28th July 
and 7th August and 2 Harijans were killed 
and 15 injured. About 1200 Harijan huts were 
destroyed or damaged in incidents of arson. 
Police had to open fire on 17 occasions, in-
cluding 4 in connection with clashes between 
Harijans and others. A total of 4 persons were 
killed and 10 injured in police firings. 

The Chief Minister of Maharashtra 
initiated talks with public leaders including 
representatives of students, student action 
committee from Marathwada and 
representatives of Dalit Panthers and neo-
Budhist organisations. He requested them to 
exert their influence to prevent the agitation 
from assuming any caste oi communal colour. 
The agitation was suspended on the 6th 
August. I do hope that it wiH not be resumed 
and the organisers will realise the dangers of 
rousing feelings of caste animosi* ties. 

No serious incidents have come to notice 
in the recent past from other parts of the 
country. 

I am sure that all sections of the House 
would join me in condemning the lawlessness 
and acts' of violence which have affected the- 
lives and properties of law-abiding people in 
the last few days. Government also deplore 
and condemn the attacks on Harijans and the 
incidents which have given the agitation a 
caste-bias. I hope that all sections of the 
House would join me when I say that there is 
need for exerting maximum influence by all 
for the restoration of peace and harmony 
between different communities, whenever 
such incidents occur, and for bringing back 
normalcy as early as possible. 

DR. (SHRIMATI) SATHIAVANI 
MUTHU (Tamil Nadu): Mr. Chairman, Sir, 
my  submission is that the 
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[Dr. (Shrimati) Sathiavani Muthu] 

' Tamil Nadu Government has already- 
appointed a judicial inquiry to probe 
into the matter. Now some say it is 
politically-motivated and some others 
say it is communally-motivated. Now 
il there is discussion here________  

SHRI  M.   R.   KRISHNA     (Andhra 
Pradesh):   Sir,  I have  to seek  your ;, 
permission to answer her. 

MR.  CHAIRMAN:   I have allowed *  
her. I have not allowed you. 

SHRI M. R. KRISHNA: But there is a 
point of order. 

MR.   CHAIRMAN:   Let her finish. 

DR      (SHRIMATI)     SATHIAVANI , 
MUTHU:   I  am  of  the  opinion  that ,. if we 
discuss it  here it  may  divert , the attention  of 
the inquiry that    is -going on in our  State.  I 
want your ruling. I belong to the same commu-
nity whose     twelve  members    have been 
murdered. 

SHRIM. R. KRISHNA; Mr. Chairman, Sir, 
Shrimati Sathiavani Muthu had to resign from 
Ministership under protest since the funds 
allotted for the welfare of the Harijans were 
utilised for some other purposes. And now 
today when her own sisters, mothers and 
brothers were insulted, harassed and 
murdered in Tamil Nadu she places the party 
above the whole community and pleads that 
this should not be discussed here. This is a 
very serious thing. The Prime Minister has 
already said that atrocities against the 
Harijans are not a party issue or a provincial 
matter, it is a national matter. Therefore, it has 
to be discussed here. 

SHRI BHAURAO DEVAJI 
KHOBRAGADE   (Maharashtra):   Mr. 
Chairman, Sir... 

SHRI DEORAO PATIL (Maharashtra) :   
Sir, I am on a point or order. 

MR. CHAIRMAN: Am I to allow the 
person who raised the Calling Attention or 
everybody else? 

SHRI N. G. RANGA (Andhra Pradesh) : 
"We also join in expressing our-sympathies 
and our condolences to all those who have 
suffered in the incidents that have taken place 
in Marathawada as well  as Villupuram. We 
have our sympathies with the bereaved 
families. Now may I know from the Central 
Government whether they are offering some 
compensation or some consolation to the 
families of all those who have died? 

MR. CHAIRMAN: There is no point 
of order. Mr. Yogendra Sharma, you 
start, otherwise this sort of thing will 
never  end. j 

SHRI DEORAO PATIL: I am on a point 
of information... 

MR. CHAIRMAN: You can start, Mr. 
Sharma^ 

SHRI N. G. RANGA: i' am only wanting 
the Government to say whether they are 
offering any financial assistance to the 
bereaved families. 

SHRI BHAURAO DEVAJI KHOB-
RAGADE: Mr. Patil was on a point of 
information regarding incidents in Nagpur. 
The information already given by the hon'ble 
Minister is incomplete^ He wants information 
regarding the atrocities committed in Nagpur 
also. That is his point. 

MR. CHAIRMAN: Why are you 
unnecessarily interfering? He may bring his 
point after he has finished. Mr. Sharma. 

SHRI E. R. KRISHNAN (Tamil Nadu): 
What is your ruling? Our party leader has 
made a relevant point. 

MR.    CHAIRMAN:    There is    no ruling. 
She has brought it to the notice,    of the   
House. Shri    Yogendra Sharma. 
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SHRI BHAURAO DEVAJI KHOBRAGADE; 
What about other Members if he is asking all these 
questions? 
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SHRl BHAURAO DEVAJI KHO-

BRAGADE: And even then you are not 
bringing all those landless' people belonging 
to different castes into one organisation. The 
persons belonging to higher castes, who are 
landless, are also committing atrocities on the 
daUts. 

SHRI YOGENDRA SHARMA: Our 
experience is different. Our experience is that 
agricultural workers, irrespective of religion, 
irrespective of caste, do unite, do form a 
union and do protect their rights. 

SHRI BHAURAO DEVAJI KHO-
BRAGADE: Whenever there is a communal 
riot, these caste Hindu labourers and landless 
labourers commit atrocities on the landless 
Harijans. 

SHRI YOGENDRA SHARMA: They are 
the agentg of lan3lords, monopolists and 
bourgeoisie who nourish Castism and 
Communalism. 

SHRI BHAURAO DEVAJI KHO-
BRAGADE: It is the same communal 
mentality. 

SHRI K. K. MADHAVAN (Keraia?: This 
statement suspending the Marathwada 
agitation itself calls upon the civic bodies to 
pursue their attempts to agitate... 
(Interruption) Another point is that the Police 
Officer who went there... 

1 P.M. 

MR. DEPUTY CHAIRMAN: Let the 
Minister reply. 
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SHRI K. K. MADHAVAN:  He had 
mentioned in the Press statement.... 
f MR. DEPUTY CHAIRMAN;   Order, 
order. 

SHRI K. K. MADHAVAN: According to 
that press statement, there was a particular 
group organising pressure on the Government 
for renaming" the university.    It has come in 
the paper. 

 

 
SHRI K. K. MADHAVAN: I want to 

know from the Mininster 
MR. DEPUTY CHAIRMAN: Let him 

finish first. 
SHRI K. K. MADHAVAN: This is a deep-

seated disease... 
MR. DEPUTY CHAIRMAN: Order, order. 

There cannot be any debate of this nature. 
SHRI K. K. MADHAVAN: Is he prepared 

to  accept it? 

 



159     Calling Attention re.      [ RAJYA SABHA ]       alleged  atrocities        160 
on Harijans 

 



161      Calling Attention re.                 [11  AUG.   1978]        alleged atrocities        162 
 on Harijans  

 

SHRl BHAURAO DEVAJI KHO-
BRAGADE: That is wrong information. 
Buddhists are getting similar facilities which 
the Scheduled Castes are enjoying. Backward 
classes are getting .  .   . (Interruptions) 
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The House then    adjourned .•   for 

lunch at    fifteen   minutes past one of the 
clock. 

The House reassembled after lunch at 
thirty-three minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

STATEMENT   BY   MINISTER 
The   Scheme  for Replenishment  of Gold 

against the Export of Gold Jewellery 

SHRI BHUPESH GUPTA (West Bengal): 
May I have your permission for. a personal 
explanation? 

MR. DEPUTY CHAIRMAN: Mr. Arif 
Beg. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION (SHRI 
ARIF BEG): Sir, government have been 
considering a scheme to allow replenishment of 
gold against the export of gold ornaments and I 
had assured last week that it will be finalised by 
Independence Day. The House will be happy to 
know that the scheme has been finalised and I 
am making this Statement to apprise , the 
Members of its salient features. 

The  scheme  would  permit   exports of 
ornaments made o.f gold of 14 carats 


